
Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. ANUKUL BISWAS
MIG-II/6-29 ,ABHILASHA PARISHAR NEW BUS STAND ,
TIFRA, BILASPUR, CHHATTISGARH, 495001

Father's / Husband's Name :
SHRI ABHIMANYU BISWAS

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 1

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. PUSHPENDRA KUMAR PATEL
H. NO. 2, GAYATRI VILLA PARISAR, MANGLA,
CHHATTISGARH,

Father's / Husband's Name :
SHRI SURU LAL PATEL

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 2

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. ASHISH SHRIVASTAVA
149, NARMADA NAGAR GWARIGHAT ROAD, MADHYA
PRADESH, 482008

Father's / Husband's Name :
SHRI K. C. SHRIVASTAVA

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 3

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MRS. POOJA MOGARI
SUNNY TENT HOUSE NEAR BY APSARA TALKIES,
STATION ROAD, CHHATTISGARH,

Father's / Husband's Name :
SHRI DINESH KUMAR MOGARI

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 4

Category - UR

Domicile of C.G. - YES

Gender - FEMALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. MUKESH SHARMA
168, SUKHI MAL DASNA GATE, GHAZIABAD, UTTAR
PRADESH, 201001

Father's / Husband's Name :
SHRI GANGA SHARAN SHARMA

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 5

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. SANDEEP GAURAV
FLAT NO.83, POCKET C-1, MUSKAN APARTMENT
SECTOR -17, ROHINI, DELHI, 110085

Father's / Husband's Name :
SHRI RAJPAL DHANIA

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 6

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. HARJEET SINGH KUKREJA
GUNJAN-BHAWAN, NEAR GURU NANAK SCHOOL,
PUNJABI MOHALLA, MADHYA PRADESH, 461111

Father's / Husband's Name :
SHRI CHARANJEET SINGH

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 7

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. NARAYAN PRASAD
268, ADVOCATE SOCIETY, SECTOR-49-A, PUNJAB,
160047

Father's / Husband's Name :
SHRI BHARAT BHUSHAN

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 8

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. UMAKANT MISHRA
FLAT NO. 12, DDA FLATS, CHITRA VIHAR, DELHI,
DELHI, 110092

Father's / Husband's Name :
SHRI D. P. MISHRA

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 9

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. CHANDER MOHAN
H. NO. 3939, DEFENCE COLONY, JIND , HARYANA,
126102

Father's / Husband's Name :
SHRI SHER SINGH

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 10

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MRS. SHOBHANA SHARMA
H. NO. 1255, INDRANI APPARTMENT YADAV COLONY,
JABALPUR, MADHYA PRADESH, 482002

Father's / Husband's Name :
SHRI CHANDRAKANT SHARMA

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 11

Category - UR

Domicile of C.G. - NO

Gender - FEMALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MRS. SONALI SHRIVASTAVA
1291/1, CHOTI BAZARIYA, GARHA, JABALPUR,
MADHYA PRADESH,

Father's / Husband's Name :
SHRI SHARAD SHRIVASTAVA

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 12

Category - UR

Domicile of C.G. - NO

Gender - FEMALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. SHAILESH MADHWANI
SHAILESH MADHWANI C/O GOPI NIWAS,KATIYAPARA,
UDAI CHAUK, JUNA BILASPUR, CHHATTISGARH,

Father's / Husband's Name :
SHRI CHETAN DAS MADHWANI

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 13

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. AJIT KUMAR SINGH
H. NO. L-12, AVANI VIHAR, MOVA DALDAL SIWANI,
CHHATTISGARH, 492001

Father's / Husband's Name :
SHRI GOPAL SINGH THAKUR

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 14

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. REJI MATHAI
H. NO. 301 GYAN VIHAR POLIPATHER (P.O.)
GWARIGHAT ROAD RAMPUR , MADHYA PRADESH,
482008

Father's / Husband's Name :
SHRI M. G. MATHAI

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 15

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. PRASHANT SAHU
H. NO. 1685/2 SARASWATI COLONY CHERITAL ,
MADHYA PRADESH, 482002

Father's / Husband's Name :
SHRI H. S. SAHU

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 16

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. VISHAL TIWARI
S/O SHRI J. P. TIWARI RETT DISTRICT COURT SAHAB
D.P.O. BEHIND B.T.I. JANJGIR, CHHATTISGARH, 495668

Father's / Husband's Name :
SHRI J. P. TIWARI

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 17

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. ASHOK KUMAR SAHU
SHAKTI KUNJ NAHARIYA BABA ROAD NEW
CHANDNIYA PARA WARD NO. 6, JANJGIR,
CHHATTISGARH, 495668

Father's / Husband's Name :
SHRI BHUKHLU RAM

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 18

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. VINOD KUMAR
O/O JOINT DIRECTOR PROSECUTION COLLECTORATE
COMPOUND, UTTAR PRADESH, 222002

Father's / Husband's Name :
SHRI KANCHAN

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 19

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. PANKAJ KUMAR VARMA
C/O DR. R. S. VERMA 3/1536, NEAR VIVEK SCHOOL
RAMPUR RAMNAGAR, UTTAR PRADESH, 221008

Father's / Husband's Name :
SHRI RAM ACHAL

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 20

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. MANUJ KUMAR SHILAKARI
MANUJ KUMAR SHILAKARI ADV. 734 VIJAY NAGAR
RAJAKHEDI MAKRONIA NEAR RICHA HOSPITAL,
MADHYA PRADESH, 470004

Father's / Husband's Name :
SHRI RAJARAM SHILAKARI

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 21

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. GAURAV RAWAT
H. NO. 60, BAISA MUHALLA, NARYAOLI NAKA WARD,
MADHYA PRADESH, 470002

Father's / Husband's Name :
SHRI DINESH KUMAR RAWAT

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 22

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. ANIL KUMAR YADAV
1001, LALMATI CHUNGI CHAUKEY, MADHYA
PRADESH, 482001

Father's / Husband's Name :
SHRI BHAGWATI PRASAD

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 23

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. OM PRAKASH RATHORE
OM PRAKASH RATHORE ADVOCATE 4/4 RISHABH
NAGAR , CHHATTISGARH, 491001

Father's / Husband's Name :
SHRI GOVIND RAM RATHORE

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 24

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. ABHISHEK ACHARYA
M- 234, SHIV NAGAR, DAMOH NAKA , MADHYA
PRADESH, 482002

Father's / Husband's Name :
SHRI NARMADA PRASAD

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 25

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. RAM NARAYAN PRASAD
R. N. PRASAD ADVOCATE NORTH RING ROAD,
KEDARPUR, AMBIKAPUR, CHHATTISGARH, 497001

Father's / Husband's Name :
SHRI BAIJNATH PRASAD

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 26

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. JAI PRAKASH GUPTA
1/258, G. S. BHAWAN NORTH OF WATER TANK KEDAR
PUR AMBIKAPUR, CHHATTISGARH, 497001

Father's / Husband's Name :
SHRI GOPAL PRASAD GUPTA

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 27

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. ARUN KUMAR
H.NO.248, V.P.O. BANKNER, DELHI, 110040

Father's / Husband's Name :
SHRI SH HAWA SINGH

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 28

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. PURUSHOTTAM DAS MANIKPURI
AT- PENDARWA, P.O.- RANIGAON, P.S.- RATANPUR,
CHHATTISGARH,

Father's / Husband's Name :
SHRI LATE PARSADI DAS

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 29

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. ISHWAR SARAN GUPTA
OFFICE OF DY. DIRECTOR PROSECUTION DISTRICT
COURT CAMPUS, RAJNANDGAON, CHHATTISGARH,
491441

Father's / Husband's Name :
SHRI LATE SATYA NARAIN PRASAD GUPTA

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 30

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. KRISHNA PAL SINGH
OFFICE OF DY. DIRECTOR PROSECUTION DISTRICT
COURT CAMPOSH RAJNANDGAON, CHHATTISGARH,
491441

Father's / Husband's Name :
SHRI SHIVNIDDHI SINGH

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 31

Category - UR

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. LAW KUMAR PANDEY
2 D/3, RAJAPUR, UTTAR PRADESH, 211001

Father's / Husband's Name :
SHRI PANCHAM PANDEY

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 32

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. ASHISH ANAND PANDEY
C/O VIJAY KUMAR PANDEY KAMALA NIWAS, NEAR
T.I. BANGLOW, MAHARAJPUR, MADHYA PRADESH,
482004

Father's / Husband's Name :
SHRI GOVIND PRASAD PANDEY

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 33

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. GAJRAJ SINGH VAISH
SHIVTALL CALLONY SHAHPURA ROAD, WARD
NO.-12, VIKAT GANJ UMARIA, MADHYA PRADESH,
484661

Father's / Husband's Name :
SHRI LATE HANUMAN SINGH

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 34

Category - UR

Domicile of C.G. - NO

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MRS. SHASHIKALA JANGDE
OLD CHANDANIYAPARA, W/NO. 17 JANJGIR,
CHHATTISGARH,

Father's / Husband's Name :
SHRI DR. S. N. JANGDE

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 35

Category - SC

Domicile of C.G. - YES

Gender - FEMALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)



IMPORTANT INSTRUCTIONS

Your  admission  to  the  examination  shall  be  subject  to  producing  the
downloaded admit card before the office in charge of the examination centre
or the invigilator.

1. 

Permission to appear in the examination is provisional and if, at any stage, it
is  found that  candidate  does not  fulfill  the conditions of  advertisement  or
certificates  are  found  forged  or  fabricated  or  information  given  by  the
candidate is  found false  then his/her  candidature shall  be rejected without
assigning any reason.

2. 

You are required to be present in the examination centre 30 minutes before
the commencement of examination.

3. 

You are required to follow the instructions as mentioned on the answer sheet.4. 

The candidates are not allowed to bring cell phone or any electronic device in
the examination hall.

5. 

All the candidates are required to follow strictly the above instructions and all
such instructions given by the In charge / head of centre / Invigilator from
time to time.

6. 

Please do not write anything extra (Sign, mark, symbol, any things suggestive
of identification) in your answer sheets except what is asked for otherwise
your candidature shall be disqualified.

7. 

The candidates are not allowed to enter in the Examination room 15 minutes
after the commencement of the examination and also not allowed to leave the
examination room till the end of the examination.

8. 

Use of any unfair means shall disqualify the candidature in addition to other
action required to be taken.

9. 

There is no provision for the supplementary answer sheet.10. 

******



Paper

Paper I LAW

Paper II LAW

HIGH COURT OF CHHATTISGARH, BILASPUR

ADMIT-CARD
Written Examination of District Judge (Entry Level) 2017

DIRECT RECRUITMENT
------------------------------------------------------------------------------------------------------------------------------------------------------------------

Candidate's Name & Address

MR. KAMAL KUMAR SANDEY
ADVOCATE, BEHIND CHURCH, BHATHAPARA ,
WARD-24, P.O.- JANJGIR, CHHATTISGARH, 495668

Father's / Husband's Name :
SHRI SONAU RAM SANDEY

Examination Centre :
GOVT. BILASA GIRLS P.G. COLLEGE, LINK ROAD,
BILASPUR [C.G.]

Date of Examination : 20th August 2017

Time

8:00 AM to 11:00 AM

2:00 PM to 5:00 PM

Issuing Authority

Registrar General

( See reverse for instructions )

Roll No - 36

Category - SC

Domicile of C.G. - YES

Gender - MALE

Affix Passport Size

Photograph

(Similar to that affixed
on application form)




















































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































































